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THE DEPUTY MINISTER IN

THE
MINISTRY OF COMMERCE (SHRI A. C.
GEORGE): (a) and (b) M.M.T.C. have
incurred some losses for export ol iron ore
to Japan in previous vears. This was due to
various cost factors connected with mining,
inland transportation handling at ports,
etc. For commercial considerations, it is not
advisable to disclose the amount of these
losses.

(c) MMM.T.C. are negotiating with the
Japanese buyers for further upward revision
of prices under the subsisting contracts.

Birla Textile Mill in Malaysia
*744. SHRI N. R. CHOUDHURY:

SHRI HARSH DEO
MALAVIYA: SHRI KALI
MUKHERIJEE: SHRI KALYAN
ROY:

Will the Minister of COMMERCE
he
pleased to state:

(a) whether the Birla group of industries
have set up a textile mill in Penang in
Malaysia;

(b) whether the products of this mill arc
of a higher qualiiv and compete with
Indian textiles in foreign markets thereby
depriving India of valuable foreign ex-
change; and

(c) what is the amount of foreign ex
change earned by permitting Birlas to
open a textile mill in Penang?

THE DEPUTY MINISTER IX THE
MINISTRY OF COMMERCE (SHRI A.
C. GEORGE): (a) Yes, Sir.

(b) Exports of Indian textile goods have
not been adversely affected by the products
of the Mill.

(c) According to the available informa-
tion, the Indian participants' earnings in
foreign exchange, since implementation of
the project, work out to about Rs. 9.38
lakhs.
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f[Government's Assistance to
Industrialists for Setting up Industries
Abroad

*715. SHRI JAGDISH JOSHI-SHRI
KALP NATH: SHRI GUNANAND
THAKUR: SHRI KAMALNATH
JHA: SHRI NATHI SINGH:

Will the Minister of COMMERCE be
pleased to state:

(a) what is the number of industrialists who
are selling up industries in foreign countries;
and

(b) what assistance and cooperation is
being given by Government to the in-]
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{{THE DEPUTY MINISTER IN THE SHANKAR ADIVAREKAR:
MINISTRY OF COMMERCE (SHRI A. C. | will  the Minister of TOURISM
GEORGE): (a) Of the approval projects for | AND CIVIL AVIATION be pleased to
joint ventures abroad, there: state:

I1[ ] English translation. (a) whether it is a fact that orders
for the purchase of additional Jumbo jets
for



